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on Taken Report in compliance .f order dateil zgr}i 12021 issued by'ble National GIr:l T.iqlal in rlhe 
11*er of o.A No. 52120 2r (cz)

(Manish Sharma Vs State of Madhya pradesh)

ational Green Tribunal. Central Bench, Bhopal has issued the following
in the O.A No. 5ZlZ02l (CZ) Manisha Sharma Vs

Hon'ble

direction

2-S

J

3-D

4-S

5-S

ide order dated 2810712021

State of Pradesh & ors :-

"Issue ra
oJ'the Sh

quality of
of envi,

We deem

from a j

report wit
logistic su

Dis

Ma,

in this application is discharged of untreated sewage ffiuent in the.basin

,,!::::::o,l:,: !*:"Ri.ver lt Resnondent uo. oF, degrading the waterhe river and adversetv fficting thL agricurturar rand 
""ia 

piiix';:;";;;. Issuesnental matter have raised in this petition.

t ittst and proper to call report on the matter in issue in present applicationt Committee consisting of :_

ict Collector, Narsingpur, Mp Or his representative
rya Pradesh Pollution contror Board oi tt, representative.

ittee is directed to 
-visit 

the place and submit the factual and action takenin six weeks' The state pcB wilr be the nodar ogrnry for coordination andoort.

Alok Kumar Jain, Regionar officer Nt.p. polrtrtion contror Board
pur

Scientist, M.P. pollut:ion Control Board Jabalpur

i Yogesh, Sub Engineer, Nagar palika Gadarwada Dist-Narsinghpur

ivishal Rathor, Sub Engineer, Nagar palika Gadarwada Dist-Narsinghpur

The NGT rder dated 28/02/2'021 is enclosed,tith Annexure-r
In complia of the Hon'ble NGT order a committee of following officers visited the

28'h Augu st 2021 : -

l- i Divyanshu NanLdev Tehsildar sarikheda Dist-Narsinghpur
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l. Ladai

3. River

4. Chida
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bridp

Nagar Palika Gadarwada District lrarsinghpur is situated at the bank of Riverkar' The popurati'n 
of Gada rawadttcity is approx 1.25 rack.

water supply is abrout approx 9'30 IVILD and domestic waste water generation

:ffitlD. 
The effluent is discharged into River shakkar though 04 ntajor

l{ajor Nala is La<laiyanata Nala which meets into the River Shakkar at the

ffi":t"r-:,::::T: 
o'ul:' (frara) namerv oshodham Nara, chidavg.hat

;;;,ffiilJi;
l. Copy of Map is r:nclosed with Annexure_Il
are no treatment fac'ities for the domestic waste water treatment. The

;: ffil::',:^-:'" 
water is direr;tlv discharged intc, the River Shakkar

;;,";",'##:,;
'1 for treatment of'domestic effluenrts at present *;;"*", palika 

Gadarwada

" 
i"l,,T::- !1it? 

- ol drains r,ut there are no u, .,* bioremediation:nt facilities in all <lrains. Mesh is no,t instalred ir, -utri;;;;;:"rrcqratlorver Sita Reva joinr; River Shkkar at up stream of Gadarw ada cityand as peravailable in Nagar parika 
Gadarw*da, there is no major drains meets toita Reva directly fi.om Gadarwada city.

after surveying th.e site and drains rneeting the said river carried out water

:i"T:t":"ive 
locarions ro assess the water quariry of the River Shakkar:

100 meter D,/S after mixing Ladaiyanala
at Nala before mixing to River Sharrkar (Gps location: 22.g24g,7g.7gg5)
sis w'r.t pH, Do, IloD & Total co*iform report is as tabulated berow: _

2. River S
,;;:;";;';;

kar at Up-stream of Ladaiy anala

The water
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N
P rameters

).D. (3 day5.27UC_t--

Unit

Ladaiyanala

befbro mixing
to River
Shakl:ar

Chidavghat

Nala before
mixing to
River Shakkar

Permissible limits

pl
z B /.d9 7.8

--qsn
6.5 - 8.51

J CI D 60
mgl t92

JU
172 250

The water nalysis w.r.t pH, DO, BOD 3 Totall Coliforn report is as l^

Pari

4uuraleq Delow.

SN
reters

rlved Ov

Unit

Klver Jhakkar
at Up-stream

of
Ladaiyanala

River SMkk;
100 meterD/S
after mixing
Ladaiyanala

PermissiblelilG

I pH
z Diss /.ttu 7.7
1
J B.o ). (3 davs.77h\--

mg/l 7.6 7.6
__mg/l4 Tota Coliform

r.5 2.0
MPN/
100 ml

410
2,U

64 s00

The analysi

being disch

inspection n

as Annexur

Earlier Acti

i. M. P. pc

Nagar

dischar

O.A N

Nagar J

Photog

Annexr

1

' rvDLrrrs ur Krver $hakkar do no show major impact of dr
rrged into River' There is a aquatiic rife in the River I
rrmal bathing activity were also observed. Detail analvsi
r - III.

ln lfaken by authorities

llution Control Board Bhopal has imposed a penalfy of
Parishad, Gadarw:rda fbr non-compliance of Msw Ru'
ge into water bodies in compliance of directions given
t. 606/2018 dated 25.02.2020 & 02.07.2020. Copy of tl
arishad Gadarwada in this regard is enclosed as Annexur
aphs along with coordinate recordedrduring inspection is r

re --V

\tw

rmestrc waste wate

ihakkar and durin6

s report is enclosed

Rs. 44.0 Lakhs on

>s 2016 and direct

by Hon'ble NGT

re notice given to

'e-IV

lnclosed as



Recom dations:-

ocal authority should submit the proposal of STp along with timp bound action
;o ensure that no untreated effluent meet water bodies.

the i

cal 
luthority 

mayprovide in-situ bioremediation to treat the effljrent drains tilltallation of STp.

3. The mg material arrested in the nresh (Jali) should regularly be collected and
as per MSW rules.

1. The

plan

2.The

4. The I authorjty shall submit the

Na
proposal for plantation along lvith bank of

Jain)
Regiona Officer

M.P. Po Control
Board J

Saikheda District-
Narsinghpur

Gadarwada

Dist-Narsingp{rr
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BEFORE TI{N NATIONAIL GREEN
CENTRAL ZONE BENCH, BHOPAL

(Tbrough Vldeo eonferencingf

Manislr Sharma

E

-!

Versrrs

$tate of Madhya Pladesh & Ors.

Date of lrearing: 28.07.2021

CORAM: HOI{"BLE MR,, JUSTIC& $IIEP KUMAR SIWGH
IION'ELE DR, ANUff KUMAR VSRMA, EXPD

F'or Applicant(s);

I.'or Respondent(s)

qtspp_R

Thc issue raiscd in tiris aJrplication is clrschargc of untre

in the basin of the Shakl<ar River nnd Sita Reva River b

degradirrg the v"iq.f.er quality of the river and ad

agrieulfural tana and public healtn. Issues of env.iron

been raised in this petition.

A s,.ibstanlinl issu.t of environmenl has been raised,

Issue notice to the ri€$pondents, Retnrnable urithrn six

Setvice of r.rcii.ices, sumrnons alnd plcaclinBs c.t(r, havc

during the perioci of COVIf) bt-.c:aust: tlris in',,r.rlvcs vr

couner cornpanies.or physitlerl delivery. o1' nt>tic:cs, $urnn

We, therefore, cor:$ider it appropriatc Lo direct th;rt suc

above nray be effscted by e-rnail, IrAX, cornmonly rrs

services, $uch as,, WhatsApp, 'l'elegram, Signal etc,

inlend,s to el'lbct ser.rrice bv rneans of said iirstant me

dir<-:ct !hat in acidjlir.'n therelo, [he party rnust. also affec;

doctrment/clocttrrrqrrts by e-mail, sinrrlltirrre<-.uslv on the

'['he applicant i.s.ililtr:tcci to [)fovlclr,' Illt' rtiolrlt"vVliats

addfess of all the,q,;:cpontlr-:nts, tt 1;or;r;il.rlc ,.titrl allplit:al

nJ)[)lioant(s)

Respo:rdent(s)

Mr, Pra

None

t Yadav, Adv



#

'{e

are clirected that at the time of filinSg the application or reply, tfre ir,l,rrrv
concerned has to provide whats App .o, ancl e nrair r D. :io rrrr,rt 1.t,

summons a'd notices may be se^'ed immediately for comprianr:e eincr fr:r.

further clisposal and proceeding of the case ,

Applicarrt is directed to take necessary steps for service to trrc respond.[rts

by both rvays and also on available emrrjl

Ilespondents are directerl lo $ubnrit tirt:ir rcpry within six *r,cks rrrr.rr5ih

E-filing portal, preferably in the form of searchabre pDF,/ ocR srrp:y;1111 [:[,,1;

and not in the form of Image pDF,

we deem it just rlnd proper to (rall a.ctrlort on the matt.,r L' jr;sr.rr:,) pl*\jd,rt

applir.:ation, i}om a Joint Contrnittee consrstrne o[:_

(i) Collector, Narsinghpur, M,F, [or] his representative,

(ii) RepreseRtative of Maclhya pradesh poilutio. contror Boa'cr

The committee is directecl to visit the place ancr submit the fact'al irrJrcl

actron taken report v,iithin sixweeks. The State pCB rvill be thr: noclril agerr{.y

for coordjnation and logistic support

report in the matter be fired bv the co:nmitter: [>,r, crnair arr ri]lL.:irr)i, ,

pplicant is directed to sr-rpply the

ication to the Qommittee within a

rcquired documents

week,

firtd t:o1ly ot' I lf t'

List it on 24th $eptember, ZOZL,

une 281h July, 202 I

Sheo Kunrar Srngh

Arurr Kumelr \i r.'rrrin

J

b.

A 32l2o2t(Q7,)
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l- LoJ^y,
2. Osho d hayr

3. chidav GI

h . lq^t, rdo.,l

No{q t l,liior )

Natlq

dS Nallq
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r,{OTE. NO NAI.A DISFC iED TO SrrA REVA gly.FB", LJNnER BOUI'JDARY oF |.IAGAER pr\LtKA GADAR\qAR.A

GADARWAM NAI-A SI'I RE:PIJRT I"IAGAR PALII(A CjADAR$/ARA ENGINEER- ViS|HAL RATIJORE



4"'n.xun eil
Fax & ph 4042780

RECIONAL OFFICE

M.P. POLLUTION CONTITOL BOARD
Plot No, :455,456,,yijaynagar,Jabalpur ( M.p. )

LIQIJID SAMPLE ANALYSIS REPORT
Nala at Gaderwara, Distt Narsingpr.rr 04-p t

L LadaiyaNalabeforer@.
s 2. Chidav Ghat Nala before mixing to Shakl<ar R.iver

BillNo, Dt.

Sample collected by :- Dr.S.K.Khare, Scientist

Date of Coll
Date of Recei

Date of Anal

on - 28108/2021

:- 28 I 08 12021

Analysis No. 145, 146/821

CAI, PARAMET

INDICATIO : _ PARAMETER DOES NOT CONFIRM TO:-
-;- 

^.L Standard prescribed by M.P.P.C.B.in M.P.Gazette notification, dated 2510311988

2. IS: 10500-1991 ( Specification for Drinking Water )
3. Standard prescribed in Bio-Medical Waste ( Management & Handline ) Rules 1988

RKS :- BDL = Below Detectable Limit

tory liability rccepted for samples not collected by M.P.P.C.B.

GENERAL

NOTE :- No s



Shakkar River at Gaderwara, Oistt Narringpur (V-P .;

Sample detai

L Upstream near Road Bridge before mixing l_ada,ya Nala-
2. 100 meter Downstream after mixing Ladiiya Nala

Date of Collec

Date of Anal

ion i 2810812021
:- 281 0812021
:- 281 0812021

Analysis No. 148, l47l82l

Sample collected by :- Dr.S.K.Khare, Scientisl

AL, PARAMETE

INDICATI

GENERAL M

REGIONAL OFFICE Fax & ph. 4042780

M.P. POLLUTION CONTROL BOARD
Plot No. :455,456,,Vijaynagar, Jabalpur ( M,p. )

UID SAMPI-E ANALYSIS REPORT

: _ PARAMETER DOES NOT CONFIRM TO :-

l. Standard prescribed by M.P.P.C.B.in M,P.Gazette notification, dated 2510311988

2. IS: 10500-1991 ( Specification for Drinking Water )
3. Standard orescribed in Bio-MedicalWaste nt & Handli

RKS :- BDL: Below Detectable Limit

utory liability accepted for samples not collected by M.P'P.C.B'

Rules 1988



PRADIIS}I POf,I,IJTION C]O
orn.u...ou I,ar-isar, Ii_5, Arera ()olony, Ilhopal_4620 I 6r,2464428, Ira.x (0755)-2J63742,u:;;;;;,;i",nJr'crr(,rrretrirrrnair.i.,r,

0 
llhopal, l)att,; / t2l)Zl)

I Officer, 2, 
,Ihe 

Commissioner,
had, u'ban Acrministrarion & f)everoprnert Departfnenr,

palika Ilharvan, Shivaji Nagar,
(M.p.) Bhopal(M.p.)

lbr imp-osition of'pcnalty due to violation ol'tlircctiorrs ol tlrvrcen Tribttnal ancl the provisi.ns rif S,litr waste \4ur'rg;crr'rrt

2.2020 & 0.).01.20.10 in (_)A No 6()6/,10 t8

iutlon contrtll Iltlit.il (N4t)P(lLl) is a stirtrrtt)r"v b.rjr r:rrr:,ritrrri,,j(preventiorr & (-,ontrol of PoJiLrtion) Act. l!)/.1 ,,,,,, ltirs ttr:r;rries of err li.r.cerli:rrt ,f'tht": 1..'vir..rrrnrrrl Llt r's l)r.(r'i,lrir, iit thL

o\ver to tssue dircctitttts rrncJer scction,5 ol- tlrr: Lr* irrirrrrr,rrlen delegated to rhe chairrnan, MPPCB vicle noriiicrtiorr rJareiJ

the Urban l,ocal t3o<ly- Nagar Palil<a parisharl Garl,rn,irrla,
uty of Ljrban r,ocar uocjres to cr.rrrpry wirrr 1re S.ird w.st.

not ohtainecJ authoriz,ation as pcr the provi:ion ol SrlirJ !VasL.
re MIrl)CB.

o' 606/2018 , "(lorllplilrncc ot'Solici wastc N1irrirjirjrr.rrr l{Lrlt:s,
ttes"^ l lon'ble Nittiorrtl ( jrce-'n 'l ribrrnll, I,nrrr.igrrl llf rr(.h, N(,\4,

lail.ure 1o t:ontplv tt,ith Ilult: 22 rf ,\W,l.,i llplt:s. .lr.rtrrt \i,,iLtf .Nit I
/iub/v' ro pu-y c'ttnty.tatr.sttti,,n ut thi,, r'r.ttr: r.,J R.r. t0 r,thit ltt,r nroruri
r:f above r0 rukhs. R.'; -j tukh pot, ,ri,r,rh pt,r r,ti,irr r,ttrr.v, _/itti(l 1q71,., tiiiti ii.s.. i tuiji /t..t.tttt'!nlit [,"r.,,i1],,,r. l,;t,t, i.,,,i1: ii,,,,.

of'eve,t1' rt(r-I'ttn the .;'ttb.ir:i'/ t.,f'r:ontrttrtt'iti,ii 1rrt. it rk r,r'
fi.,:rn 01. ttil t,ontpliori,r, ,r,iil rr:s.trlt i4 lrtrhilit, l)(tll0lakh tlh pi,r loctl borl.v,for 1t1t7;1tl;1!trt! rt i,ltt ,,, 111



(in terms o

sewQge lo

3 t 03.2020

lakhs,'fts: akhpef milTth'per-tdaot bady./br population between 5 lakhs und l0 lakhs' and R:. l
lakh per h per other local bod1,

for failure

Commencement o.f setlirtg ttp o./'ST'Ps by 31.03 2020 - Clomp<:rt.stt/ittn i.s'pu1,a1ltla'

cJo .sc,t ctl lhe rate of Rs. 5 lctkh per rnottlh pr:r ,ST'l) by c:onc'crnt:r/ locrtl brtclits,",\'tutr:

order'.9 dt 28.08,2019 in O A No 59-j/)01'/ und 06 l2 2019 tn Oi Attt (t'i j/.)01,\t

w.e.f. 01.04 020

In le ri m me asltre s for ph y,to rt: m e cl i u t t o rt/ b i o rr: m e cl i u / io n i: / r

MADIIYA PRADESII POI,I,I]'I'ION CONI'ROI, I]OAItI)
Paryarvaran Parisar, FJ-S, Arera Colony, tlhopal-462016

(0755)-2466191'2464428, Firx (0755)-2463742,8- mail:it_rnppcbrg)rcrliffmail.conr

duce the pollulion load on recipient v)eter hodie.s .sholl

itt tt':1tt'r'l ol |001i
bc Lrtrtlt'r tttkrn lty

\ lcrklt 1,1'1'1171tt1ilt 1,i tContpensalion is pctyufile for.foilure lo closo ul the rrrtt,of'lls

WHEREAS, as per the record available with the Mf'PCB, and thc site irrspcr:tiorr

y the oflicers of Regional Oflice, MPPCI:}, Jabalpur on 08.07.2020 (l(cport

is observed that you have not r:onrplied with the limelines given b,v thc Ilon'tric
3 I .03.2020. The details are as Ibllows:-

UL,II has not conrplied rvith serial no. ,2,3,8 iin.l l0 of'Ilrrlc (22; ol Soliil \\'astL

gemcnt llules, 20lei.

0l wasle water/sewage clrain ciLrrvin,, Ltntreatecl st\\/ay-o ()rr rvlrit lr In-si1Lt

medration system has'iot br:r:n installed so lirr'

, comm0ncemenl of setlir)p, trp o1'01 S l'P irt thc idi:nliflerl rlriritt is sti]l tii tri'r(rlri(rv(rri

Dyt LJt,B.

Therefore t.u liable to pay e nvironrnent c()Inp0r)slttioit fl'ot'rt 0l ,04.10:l() rls rnrl\.1

drain by rnerl lor:ct/ Ltodie,s/Stutr:..s ('in lernt.: o/'orclcrs tlultcl .1,\1/,Y ),01t) rtt (),1 i\o
593/20i7 a 06 l2 )019) in O,,1, Jv'o 6; i,-)()1,\) tv,c f 0l 01.)0,1()

to be

Wl-lEI{EAS, MPPCIB has bcen directed 1o assess thr: amoLrlt of' t'onrpcr:lrliol
icl bv the Urban l-ocal Boclies on the basis o1'above criterra.

carried out

enclosed), i

NGTi.e. by

l. That

Man

2. That

bior

3. 'l"lra

unable to

Ilatc of penalll'
im position

of SWM Rules Rs. I lakh pel montlt

No. I ro l0
tion of In-situ Rs. 5 laf:h pel montb

ediation system per clrain

encernc'nt of'

u n o1' S'fPs

GILAND 'I'O'I'Ai,

As per pafil 4l (a) of f lorr'ble N( j

,r 1111s11crial burclen, lhe liabrlitv ri ill

on agair-rst the er'ri.rg local fro,Jirrs

Voilatiolr l'eriod
04 Months

'l' ortii:r' rlt. 0.lil)7i.1(lr(l '"li

bc ol' tltc Statr: ( ior ct'ittlrltl(

{

I0

(I rlrnrn)

I

'' l)

, i '', ll't
ll I rf lr

lltr: i,.'tlti l)()\ji1'\ ltit'

*iLir Liltr,'r'tr lrr l;if.r'

Instal I

clrains

rc€ttln

remeclial ac



reply/objecti

above

initiated

1986.

Encl

Endt.No.:

Copy to

I

2.

MADHYA PRADESH POLI,T/T,ION CONT'ROt, BOAI{I)
,r rr, -, o!^2fl ? 

-"1:,1, 
13rf ' ". P: l'- 1re 

ra c o I o n v, n r, u po r -a 62 0 | 6(07ss)-24661e1,246q128, Fax (o?iii:i;;; ;a;;;:',:;:,iliffi"*e4irrriair,corrr
(ou'are; hereby,'given, an opponunity of'lrearing of r5 days to subnfrit your.n 1tt any) pertaining to above srated noncompriance.I llJililItcg.

case no reply is received within J5 days from the date of issue of.this notice,Environmental cornpensation shall be lonfirmetj un t u.tlon"rs aiso iiable to bethe responsibre officer.s ur der sectio n-r7 ofthe Environment (protectidn) Act,

As ve

(Mahendra'singlr

Chairrrra rr

Dtia karJ)

The

for i

The

Dep

lffij;f ::::,r1r, 
Covr. of M,p. Errvironnrenr Depalrment, Manrralaya,

of M.P. Urban Adminisrration &. Devei
for infbrmation please.

2'2. lFroPcBt2o2u

Principal Secretar,v, Covt,
ftment, Mantralaya. Bhopal.

rlhopar, Date: r7 IQCT 202CI

opa

fitent

ember Secretary,

Delhi- ll00 32,

4. The pLrty Secretary,
nv

u/ rn.- egionaJ Oi'flcer, N1 I'. Pollrrtion (lunfrril
ry actton please,

ccnlral Pollution corrror Iloard, parivesh Irhawan, [:iast Ar.jLrrr
fbr infbrrnalion please,

c--hir:f Sccretary rl'ricc, rvrantraraya, Bhopar, Ibr inrrrrriatir'

lJoard, .labalpur, for infirrrrrittion &

s,\
oz' (Mahendra Singh Dha[ad)

Chairman



Photogra

l-Ladaiyan

taken During Inspection of Drains (Nara) on dated zgr}gr2tJzl
Hon,ble NGTBhopal O.A No, S2l202l

Annexu re-V
in the matter of



2-Oshodha

3-Chidavghat Nala



Inspection


